
{Mr. Speaker)
given permission to any other motion. 
You may write to me ten times. Unless 
I give you the permission, 'how can you 
move it ? Why do mil of you get up when 
there is no intimation from you ? Why 
do you all get up when you do not know 
whether your motion has been permitted 
to be moved or not. Do not do that.
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SHRI S. A. SHAMIM (Srinagar) : 
May I raise the privilege motion ?

MR, SPEAKER : There is no privilege 
motion at all. You cannot move that. 
You may only make a submission.

Shri S. A. SHAMIM : Let me make a 
submission. And let this House decide 
whether there is privilege involved.

MR. SPEAKER : There is no question 
of the House deciding about that. Please 
do, not do that.

SHftf S. A. SHAMIM : ft is a question 
of privilege, tf that is not a question of 
privilege, you may decide about that.

MR. SPEAKER : tf somebody had 
distributed calendars, how can this be 
considered as a breach of a privilege of this 
House 1

At the most, whe can invite the attention 
of the House to it. It is not a question of 
breach of privilege. No, 1 and not aHoWing 
ft.

SHRI S. A. SHAMIM : An objectionable 
calendar h being distributed among 
Members of Parliament and it continues 
to be distributed ,

M R . S P E A K E R  : B y  w h o m  7
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SHRI &. A. SHAMIM : By the Parliament 
Secretariat.

I want the entire House to see this calendar 
published by the Punjab Government 
It is highly offensive and highly communal. 
We have a National Integration Council 
and we are celebrating the 800th anniversary 
of Baba Farid. But this is the calendar 
which is being published and it is being 
circulated by the Parliament Secretariat 
This is published by the Punjab Govern-
ment. I would like the House to know what 
this calendar contains. An offence under 
section 153 IPC is being committed 
in the House..........

MR. SPEAKER : I do not know if there 
is anything wrong with it.

SHRI S. A. SHAMIM : It is a question 
of exposing !>ccnes like this.

SHRI P1LOO MODY (Godhra) : Are 
you sitting in judgement on what is 
happening ? Otherwise, why should you 
say that you do not see anything wrong 
with it ? I see plenty of wi ong with it.

SHRI S. A. SHAMIM : Kindl> a!lo* 
me to make my submission. You will 
have to see thk before you decide.

sit itfin H*** (sftw fiFfr) : tfff 4Mhrr vt 
bro t e  #  w r w  

wrffi*» f»r *  f*  m  tfrnr 
*ri£*Tw$i*r?rw5»T m f i

(qftSTfcT) : iff vr 
w it  11 '

MR. SPEAKER : I have not allowed 
it today.

SHRI K. LAKKAPPA (Tumkur) : it 
only pertains to the ftntfab Oownuneot* 
He has not rawed any issue witfcft U tt*teva»t 
for being discusaed hens.



happened is that it is being distributed 
through the Parliament Secretariat.

SHRI H. N. MUKERJEE (Calcutta— 
North-East) : If Parliament Secretariat 
inadvertently distributes to Members of 
Parliament a blatantly communal document 
with illustrations in a spirit which' goes 
entirely against national integration, surely 
it is a matter of which the House should 
take note and it should stop that practice.

MR. SPEAKER : So many things come 
and they arc sent for distribution, like 
calendars and diaries etc.

SHRI S. A. SHAMIM : Not so many 
things. The relevant Direction is 
Direction No. 125, under which only ccrtain 
specified things can be circulated. This 
is not a post office for any private agency.

SHRI INDRAJ1T GUPTA (Alipore) : 
It is a Government firm.

SHRI SHYAMNANDAN MISHRA 
(Begusarai) : I want to make a submission. 
First of aft, wc would like to know what 
(he complaint exactly is so that we as a 
House may be in a position to know whether 
a breach of privilege ha* occurred or 
not.

SHRI S. A SKAM1M : Why don’t you 
permit me (o cftpbriis about the breach of 
privilege? Tha* is a fundamental right.,.....

MR SPEAKER : I have not allowed 
anything today. X had called the taw

of privilege has occurred or not. Why 
are you depriving the Members and sub* 
sequently the House of the right to know 
whether a breach of privilege has occurred
or not ?

MR. SPEAKER : Let him please sit 
down. Some calendar is being circulated 
and that is all.

SHRI S. A. SHAMIM : Not sortie 
calendar. But it is a Government publi-
cation, which is highly communal.

MR. SPEAKER : All right, it is a 
Government publication. Whether it is 
within the proper limits or not, it is distri-
buted to the Members, and tbe hon. Member 
can make a submission but not on a point 
of privilege.

SHRI S. A, SHAMIM : Pkase allow 
me to make my submission. Why don’t 
you allow me ?

MR. SPEAKER : I do not allow it 
tx>day. I have not allowed anything today.

SHRI S. A. SHAMIM : It continues to 
be distributed by the Parliament Secretariat...

MR. SPEAKER : Will he kindly sit 
down now? I have not allowed any motion 
today.

SHRI S. A. SHAMIM : I submit that 
the distribution of the same must be stopped 
for the time being till you finally make up

Kfil SPEAKER *■ What is it that has House would like to know what is the
happened in this House if something is offence that has been committed,
being distributed outside. so that the House may be in a position

to make u p  its mind cm whether a breach SHRI $> A. SHAMIM : What has ap
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Minister cm the question of Pondicherry

' SHRI SHYAMNANDAN • MISHRA : 
hon. Member' of 

■ 'V&r to submit that
■' * ;i«th»;ooourred* '-The

your mind.

MR. SPEAKER : That can be 
constdewd.



( * f v r ) : m um  w $m ,

<mnr %m  v r i r  1 1  f «  flpr q ^ r  t$v v t f c r  % 

«*** % $  y k  « f  t o m  *t xlt* s s  v t 
^=nr?ni7%3T5W5?T?n^P u p to t 

|r, xptk wrc $  <fl|% f t  vi4*iv$ 
iftr *rw #  *rp inwflfT ̂  ni%*rrt ?ft iw p  

f^T  i **r ftn? ^  **  * t *mrg 3t fv  m m  
ifeft *ftr ngft *r *ra v* i v*r % v*r sw
atTST # 4 r r  Vt f%#$i VT fppTT 5TPTT, ^f*M
*yft ^ far ft*rr *r^t fvtrr ’p it i *f *nr *fr*wnr 

<hr$ for <t?*r T5T w*m «rc i %fv*
% *t* f>nwt *r ft, ** fw*

<f c vt *r? nsrnr «tt «ft i <tnn: fn  ^
#  f M f t  ?rfr r**ft fc, at fa* wrraft % »rm
$*m wm tf*tt t?  i m  |  * »ttvtt
v t  «t%w k  fv  *?  s*r «** farar? v t *  i*r $ w  
vr artftpR-% % i

vft w w w  v j t : straw  *r?^rr, i w r  v t
# ift TO»f V-rm f  I 4  WTT îp?T VT 1 flTO

K1* m it V t w r* Q JT$ t t r r  m t 

| t ^  v — in v i*  v —ffitfanr gwfrigr, *ft 
tro iwro «prr, n v?tt t  f v  &  *r| < * r* r  f w j r  

VT *fn t

«ft w* fm4: s*r <re srnfr #*rf*re vt  *rr*r $» 

*ft n m  v q n t. «g  *is%«re v t  ftfrir ?nft 1
#  «ft w  # w t t  vt  vsrtw  t o i  jt  i * *  v t
VT=TT wrf?rrr 1 %frFT VTf V$?TT tRTft ?  fv  T»T Vt

r m m * m z  % « m  |  i

SHRI S. A. SHAMIM : The Punjab 
Government which has printed it »  
ashamed of its pablicatkm and say* th» 
is objectionable. But you in your wtsdotn 
say that there is nothing objectionable in 
lh».

MIL SPEAKER : Please sit down. I 
have seen these pictures. I have seen a 
tot of them in Puruab, not only in calendar* 
produced by Government, but everywhere, 
in muteuim, in colle§e» and schools.
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MR. SPEAKER : There is no question 
of shame.

SHRI S. A. SHAMIM : This ts maUgning 
a particular community. This Is preaching 
communalism...

MR. SPEAKER : Please sit down. Do 
not talk like that.

SHRI JYOTIRMOY BOSU: You should 
make an observation condemning this.

MR. SPEAICFR : 1 have nothing to say 
on it. But it needs examination.

SHRI S. A. SHAMIM : Do you give 
me the rii»ht to raise this issue later ?

SHRI INDRAJIT GUPTA : On the 
bottom of the sheet of this calendar, it is 
clearly written that is produced by 
the Punjab Government Co-operative 
Marketing Federation.

SHRI S. A. SHAMIM : The Joint 
Secretary, Development, has published 
it.

SHRI INDRAJIT GUPTA : First of 
all. there must be pictures like this in 
museums and other places.

MR. SPf AKf-R : Yes.

SHRI INDRAJIT GUPTA : But the fact 
remains—you have seen these pictures— 
that they are pictures of all sorts of alleged 
gruesome and ghastly atrocities committed 
by a particular community against a parti-
cular community. Do you think that it 
is right for such pictures to be incorporated 
in a calendar and that calendar to be 
distributed through your office to all the 
MP» ? Why should Chat be done 9-^lust 
to hurt the suseeptlbilitlet of son* people 
against others ? It § m  agak*t the whole 
secular concept and atmosphere.
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MR. SPEAKER . It is not a quwhon 
like that. Many things, like calendars, 
diaries and other things come When, 
of course, a Government sends these things, 
there « hound to be no suspicion about 
it

SHRI INDRAJir GUPTA It is very 
bad

MR SPFAKfR But one thing is very 
clear Besides thw, there are some pictures 
about the fight against the British There 
it the Pam» Sahib There are also pictures 
of ftght against the tyranny of some Mog-
hul ruler* or others

SHRI S A SHAMIM I am afraid you 
are lending justification to it .(Interruptions t

MR SPfcAKIR After ail thc\ are 
there They are historical reproductions 
Tomorrow >ou will say that there are manv 
places m Delhi, why are they standing there 
as permanent reminders of certain tyranny 
The case is not like that and so simple

SHRI S A SHAMIM Does it mean 
that history is to be written like this **

MR SPEAKER it is a few individuals 
fu>l the whole community We arc '«r\ 
proud of our good relations writh Muslim 
community but not tyrants Whv identify 
community with them **

THF PRIME MlNISTfcR, MINISTFR 
OF ATOMIC SNERGY. MINISTER OF 
FL HCTRONfCS AND MINISTER OF 
SPACE (SHRIMATI INDIRA GANHDT) 
nwp—

SHRI A K GOPALAN (Palghat) It 
u  not * question of only a calendar being 
distributed- There « no objection tf a 
calendar it distributed by the Secretariat 
Bui the calendar that to distributed con-
tains pictures which go agaww* the policy 
of Government in regard to national inte-
gration and ateo communal harmony It

shows two communities fighting against 
each other Suppose this calendar is hung 
in a house where young boys see it, where 
two communities are fighting against 
each other, not only lighting but brutality 
is being committed What will be the 
result ’ The calendar is for seeing, it will 
be hung in a house and even children will 
see that So the question is not that the 
office here is distributing the calendars.
The question is what will be the effect 
of this distnbition of these calendars by 
this Secretariat ° Will it not go against 
the very principle and policies of the 
Government uhen everv dav they are saying 
that there must be national integration and 
communal harinonv > That is the main 
question

SHRI H N MUKFRJFb rose—

SHRIMATI INDIRA GANDHI Why 
should you get up Mr Mukerjce > i had 
got up. but in deference to Mr Gopalan,
I sat down The Speaker even looked 
at nie and asked me to get up

Sir this is a very delicate subject, and, if 
my hon friends opposite will excuse me,
I think no useful p rpove vull be served in 
prolonging a discussion on it

SOME HON MFMBERS Stop it 
(tnterruptton\)

SHRIMATI INDIRA GANDHI 1 
may be mistaken, but 1 was told that the 
distribution has stopped

AN HON MkMBIR No (Inter- 
ructions >

SHRIMATI INDIRA GANDHI Thw 
was the information which was given to 
me If it w incorrect. I shall look into it 
agam.

SHRI PILOO MODV And also dismiss 
the person who gave you wrong Information.



SHRIMATI INDIRA GANDHI : The SHRIMATI INDIRA GANDHI : The 
hon. House is quite right in being concerned State Government n»y be mistaken, l  am 
about the pictures or written matters which not condoning these pictures at all, I 
can hurt any one community or all 
communities or anybody, and Government 
certainly is not in favour of such things.
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But some events are part of history. I 
do not say that they should be portrayed 
or not, but we should also be able to see 
them in perspective. 1 think that we should 
so train our children and our young people 
as well as others not to get excited about 
something that has happened long ago.

SHRI iNDRAJrr GUPTA : Have you 
seen the pictures ?

SHRI S. A. SHAMIM : Old men also 
are excited.

SHRIMATI INDIRA GANDHI : AU 
right; old men also are.

SHRI INDRAJIT GUPTA : Historical 
pictures should not have been depicted 
in this particular fashion. Please have 
a look at them, (Interruptions).

MR. SPEAK FR : Will you please listen 
to the Prime Minister ?

SHRI JYOTIRMOY BOSU ; Out of 12 
pictures, seven are definitely bad. We 
certainly welcome the other five pictures 
which depict fighting against British 
imperialism. (Interruptions). Please have 
a look at them.

SHRIMATI INDIRA GANDHI : I 
think that we arc ail aware of the sense of 
the Howe now, and we can take action 
accordingly. No purpose will be served by 
having a discussion here.

SHRI SHYAMNANDAN MISHRA : 
The point is that ft has already been dis-
tributed. What do you s«r about it* distribu-
tion by a State Government which Is an act 
against tbe policy of the Government 
of India. What is the effect of this ? 
(/nterruptlottsX

have strong feelings about picture*, and I 
do not particularly like this type of pictures, 
but unfortunately in India—1 do not mean 
just this particular calendar—such pictures 
which are supposed to be realistic pictures, 
as the hon. Speaker has said, are distributed 
and they do exist. I am not condoning 
them in any way, because my views happen 
to be different. But we have to see the 
matter in the context of what has been 
happening in the country.

Now. the question is* (a) whether they 
should have been distributed- That is 
for the hon. Speaker to decide and take a 
decision for the future on such distribution.

SHRI SHYAMNANDAN MISHRA : 
Such things are there elsewhere a ho.

(Interruptions)

SHRIMATI INDIRA GANDHI : Else-
where—we should certainly look into it. 
As I said, I may have been given wrotg 
information, but I was under the impression 
that the distribution has been stopped. 
If it has not been stopped, it will be looked 
into. I should like to make one other 
commcnt. The Government of Punjab 
might have acted unimaginatively bat I 
do not think there jwu any deliberate in* 
tention to hurt anybody or to go against our 
secular policy, I must say the Punjab 
Government ts an entirely secular Gove*** 
racnt and the Ministries are specially doa« 
oemed about the minorities.

SHRI S. A. SHAMIM i You are actually 
ooodoning Ibis, whatever you may i»y,

SHRIMATI INDIRA GANDHI i 1 am 
not condoning it. I am merely saying that 
ft Is a delicate subject and let m  not say 
something wbksa may p w m  oiwr rc- 
pereawions and wsksMom. H fck atiU m
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s*yiiij. S> far »s this psurticuIsir subject is 
cotttwraed' we can look into it. if  the 
distribution bas not been stopped. then 
it will be looked into.

PROF. MADHU DANDAVATE 
(Rajapur) : Mr. Speaker, S ir . . . .

{Interruptions)

This ii a different matter. I am raising 
something else.

I have brought to your notice a very 
serious issue.

MR. SPEAKER. : What is that ?

PROF. MADHU DANDAVATE : You 
know that the Prime Minister is visiting 
Poona on the 6th of this month. One of 
the Ministers of Maharashtra has declared 
that when the Prime Minister goes to Poona 
on ths 6th of this month, 5.000 Congress-
man should go to Poona with unbroken 
b im bos to beat the opposition. A report 
which has appeared tn 'Maratha' has 
orrie.l tike full facts of what he has sak».

(interruptions)

This isdsttroying the freedom of organisa> 
t ion* We have no objection to the Prime 
Minister going to Poona. She his the right 
to express her views.

(Interruptions)

But, the report says that 5,000 Congress* 
msn should go to Poona with unbroken 
button:** to b*tl ihe opposition.

(iHterruptfom)

MSt. SPEAKER V Please do not get up' 
without my permission. I have not allowed 
■Jay motion. Today, wehave to hear Mr,

PROP. MADHU DANDAVATE : Sir.
yourself. l am

Today, so many paper* have been iaki 
On the Table of tbeHotwe. This is one more. 
This is an interesting report. v

MR. SPEAKER ; No question of laying 
it. 1 have not allowed it.

PROF. MADHU DANDAVATE : We 
want protection, In the name of the Prime 
Minister, some Minister should not say 
something.

(Interrupt ions) m
The Minister of a State Government 

says that 5.000 Congressmen should go to 
Poona to beat the opposition.

MR. SPEAKER : You cannot get up 
abruptly and bting any matter before the 
House without previous notice to the 
Speaker. Today, we have to hear Mr. 
GokhaJe.

aft ** ftwpl: ifcft mSt *r snfa
*m% mrft art =r?l * t

(Interruptions)

SHRIMATI INDIRA GANDHI : I 
only want to draw your attention and the 
attention of the hon. House to the threat 
which was given by the Mayor previously, 
before this reply was given. In the heat of 
the moment and argument, the Minister 
may have said something.

(Interrupt fatts)

PROF. MADHU DANDAVATE : We 
are maintaining utmost restraint. The 
Prime Minister has the right to express 
her views in a public meeting. We do not 
deny that right to the Prime Minister.

(fnterruprkms)

MR. SPEAKER : After aff, the Speaker 
must have previous intimation. Do not 
get up abruptly. I have no knowledge 
about any motion. You get up abruptly 
and then say something.
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